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By order dated 17 11. 2003 in O.A. Ne.‘258
of 2003 the’ respondents were dlrected to‘deeide

the representation of the applicant and pass

speaking order within six weeks. It ‘is- s£§¥3atby
the applicant that his _promotion as 'Diesel
Assistant has not been nd%gfaefegt-lt is further
stated that the respondents have not disposed of
the representation. This application was filed on
3.8.04 and on the last occasion none appeared. for
applicant. It appears . -that . éerhapsihithe

representation has been decided by  the

authorities. 'However, non promotion of the

- applicant to the post of Diesel Assistant would

not constitute a contempt. In view of the matter,

_ the Contemgt petltlon is dlsmlssed
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